
SL 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

MOINUDDIN ANSARI 

3 

4. 

Affidavit 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 88/2024/EZ 

AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 12, MD. 

PARTICULARS 

In the matter of: 

2 Notice issued by the District Magistrate, 

BINAY BASFORE 

Date: 29.01.2025 

Howrah under Section 17A of the West 

Bengal Inland Fisheries Act, 1984 

THE STATE OF WEST BENGAL & Ors. 

Notice issued by the Pradhan, Banupur 

I Gram Panchayat for clearing the land 

along with pond. 

5. Photographs of the cleaned site 

Written communication sent to the 

Pradhan, Banipur-1 Gram Panchayat 

versus 

ANNEXURE 

"R-1" 

"R-2" 

Applicant 

"R-3" 

"R-4" 

Respondents 

PAGE 

-6 
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Place: Kolkata 

2 

FILED BY: Ravi Ranjan Kumar, Advocate 

DRAWN BY: 

Rashmi Singhee 
Advocate 

Address and email phone 

AS 
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1. 

2. 

3. 

4 

3 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 88/2024/EZ 

instant case. 

In the matter of: 

BINAY BASFORE 

versus 

Applicant 

THE STATE OF WEST BENGAL & Ors. 

MOINUDDIN ANSARI 

AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 12, MD. 

Respondents 

1, Md. Moinuddin Ansari, son of Md. Harique, residing at Kathsiri, Banipur, 

Howrah, West Bengal, do hereby solemnly affirm and state as follows: 

That I have been communicated with a copy of the order in 0.A. No. 

88/2024/EZ from the Learned Counsel for the State associated with the 

That this affidavit is being filed in compliance to the Solemn Order dated 

06.12.2024 passed by this Hon'ble Tribunal. 

That I am the owner of the waterbody situated at Plot No. 305, J.L. No. 32, 

Khatian No. 1128, Mouza Banipur, Sankrail, District Howrah (hereinafter 

referred to as �the said waterbody"). 

That I was served with a notice from the District Magistrate, Howrah, vide 

memo dated 17.01.2025, under Section 17A of the West Bengal Inland 
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5 

6. 

7. 

8. 

9. 

Fisheries Act, 1984, directing me to restore the said waterbody to its original position at my own cost within 15 days. 
The Photocopy of the aforesaid notice is annexed herewith and marked as 
"R-1". 

That I was also served with a notice from the Pradhan, Banipur-1 Gram 
Panchayat, dated 14.01.2025, directing me to clean the said waterbody and 
land within 10 days due to its unsanitary condition. 
The Photocopy of the aforesaid notice of the Pradhan, Banupur-I Gram 
Panchayat is annexed herewith & marked as "R- 2". 
That I had submitted a written communication to the Pradhan, Banipur-1 
Gram Panchayat on 27.01.2025, informing them of the completion of the 
cleaning work and requesting a site visit for inspection and verification. 
A copy of the aforesaid communication is annexed herewith and marked as 
"R-3". 

That I further assure this Hon'ble Tribunal of my intention to utilize the 
said waterbody for sustainable pisciculture practices in the future. Such 
use will not only prevent the growth of aquatic weeds and pollution but also 
contribute to the preservation of the natural ecosystem of the waterbody. 
That I state that there has been no intentional or deliberate violation on my 

part regarding the maintenance of the said waterbody and its compliance 
with the provisions of the West Bengal Inland Fisheries Act, 1984. Any 
deviation in the past was inadvertent and unintentional. 

That I respectfully submit that all necessary steps have been taken in 

compliance with the directions issued by the authorities to ensure that the 

OF NDIA 
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10. 

11. 

12. 

said waterbody is maintained in its proper condition and remains fit for 

fisheries and other lawful activities. 

The photographs of the cleaned site are annexed herewith and marked as 

"R-4". 

That the neighbours have in fact been dumping their waste and have 

continually been illegally filling up the said waterbody. Every timne such 

neighbours have dumped any waste, I ensured earnest efforts to have it 

removed, as maintaining the said waterbody was in my own interest. 

5 

That the statements made in the above paragraphs are true to my 

knowledge and belief as per the records available in the office of the 

deponent, and the rest are my humble submissions before the Hon'ble 

Tribunal. 

That it is most respectfully prayed that this Hon'ble Tribunal may kindly be 

pleased to pass necessary order orders as is deemed fit for the ends of 

justice. 

Identified by me 

Advocate 

NOTARIAL NOTARIAL 

Deponent 

SOLEMNLY AFFRED AND DECLAREL 
AEFORE ME ONIDENTIFICATION 

PADMA DAS 
NOTARY 

29 JAN 2025 
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Verified at Kolkata on 

1, Md. Moinuddin Ansari, son of Md. Harique, residing at Banipur 

Kaathsidhi, Sankrail, Howrah, 711304, do hereby verify and declare that 

the statements made in the aforesaid paragraphs are true and correct to 

the best of my knowledge and information and I believe that nothing 

material has been concealed there from. 

Identified by me 

Advocate 

OF 
Re 

13771/18g 

6 

KOLRs* 

VERIFICATION 

day of January, 2025. 

Deponent 

(Respondent no. 12) 
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Memo No. DM/ NDtueik 
To 

GOVERNMENT OF WEST BENGAL 
Oflice of the District Mngistrate & Collector, Ilowrah 

Email: d-how-wb@nic. in 

7 

Mainwddin Ansari, S'o MD. Harik of Banipur (huth C'iri), Sonkruil. Ilowroh. ((hmer of the wterboalh) 

Ref: Enquiry Report in connection with the matter. 

Sub: Notice U/S 17A OF THE WEST BENGAL INLAND FISHERIES 
ACT1984, in espect of complaint alleging illegally filling up a pornd Plot No 
305 J.L No-32 Khatian No-128 Mouza Banipur , Sankrnil Howrah. 

Memo No. t{A Hrflio2/i(5) 

Whereas it has been noticed that the water body described above under your control is being 
flled up and the water body is excessively infested with aquatic weeds making it not congenial for 
Pisiculture and as per provisions made under Section 17A of the West Bengal Inland Fislheries 
Act1984 and amended from time to time, you, being the owner of the water body , are hereby directed to 
take neccssary steps to restore he water body to its original position at your own cost within 15 days 
from the date of the receipt of this notice and report to this office immediately after completion of work 
failing which you will be liable for legal action as per the provision laid down in the Inland Fisheries Ac:. 
1984 and amended from time to time. 

Copy forwarded for kind informaion and roking necessary action to 
1. The Director of Fisheries, West Bengal. 

2.The Additional District Magistrate (LR), Howrah. 

3.The Additional Disurict Magisuate (Panchaya). 
4. The Assislant director of Fisheries, Howrah. 
5. The Biock Dev Oficer, Sankrail Dev lDlock, llownih. 

lecieved cn 

Dated: 

Bistric 
Howrah 

T1 

R1 

Dated: 

Disfrlet hgist1hte' 
Hownah 

NDI 
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OFFICE OF THE 

BANUPUR-1 GRAM PANCHAYAT 

Prodhan 
Anjali Kumari Ram 

POST: BANIPUR, P.S.: SANKRAIL, DIST.: HOWRAH 
E-mail : banupurigp@gmail.com 

Ref. No.......*. Gann-t2ai 104-1s 

) a-a4, af (qA0s), egll 

Ph.: 2679-1364 / 1119 

) , Re, aA AF, Tegi 

Upa-Prodhan 
Raj Kumar Gupta 

Date... I4o 015 

RNUPUR.} GRA 

SANKRAIL 
HOWRAH 

ANIPUR 

R-2 

Prodhan 
Banwpur-1 G.P, 

Banipu, Howrah 

13771/1 eg 

NGH 

INDIA 
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To, 

The Prodhan, 

Banipur-1 Gram Panchayat 

Banipur, Howrah -711304 

Respected Madam. 

Sub: To visit my land. inspect & enquire 

As per the notice vide memo no. Banu-1/291/ 2024-25 dt. 14.01.25, regarans 

my Land, pukur parh and pukur, which is in JL, 32, Mouza : Banipur Dist, Howrall, to 
clean the land and pond. 

R-3 

Madam I would like to inform you that as per notice I have made clean the pona, 

which was covered with hyacinth and Land which was Covered with weeds and small 

wild plants. 

Thanking You, 

I therefore request you to visit my land, and allowed me to do fisheries in pond, 

so that, 1 Could keep the pond clean in future too, some photos are attaching for your 
kind view. 

Yours faithfully 

27]ot 2s Md Moinuddin Ansari 

S/o Md Harique 

Kathsiri, Banipur, Howrah 
Mob. No. 6290044036 
Date: -27 /01/2025 
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TO 

GPS 
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PM 
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1O 

GPS 

Map 
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Howrah, 
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Bengal, 
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Banipur, 

Sankrail, 

Howrah, 
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Bengal 
Lat 

22.564322° 

Long 
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PM 

GMT 

+05:30 

Google 

711313, India 
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BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL 

EASTERN BENCH, KOLKATA, WEST BENGAL 

ORIGINAL APPLICATION No. 88 OF 2024 

'oyT. OF 

IN THE MATTER OF: 

BINAY BASFORE 

-VERSUS 

OTHERS 

.... 

THE STATE OF WEST BENGAL & 

APPLICANT 

MOINUDDIN ANSARI 

RESPONDENTS 

AFFIDAVIT ON BEHALF OF THE 

RESPONDENT NO. 12, MD. 

RAVI RANJAN KUMAR, ADVOCATE 

FOR RESPONDENT NO. 12 
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